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2111. ~HRI C.D. GAM IT: 
SHRI M. RAJAIAH: 
DR. SANJAY SINH: 
SHRI VIJAY GOEL: 
SHRI VIJAY SANKESHWAR: 

Will t e Minister of HOME AFFAIRS be pleased to 
slate: 

(a) whether the number of Bangladeshi infiltrators 
has doubled as compared to last year in the country; 

(b) if so, the reasons therefor; 

(c) the number of Bangladeshi living illegally in the 
country; 

(d) the expenditure incurred thereon; 

(e) whether the Government have conducted any 
inquiry as to whether these intruders are affecting the 
social structure and creating terrorism; 

(f) if so, the details thereof; 

(g) whether the Government are contemplating to 
fence the Border; and 

(h) if so, the time by which the fencing on the said 
border area is likely to be made? 

THE MINISTER OF HOME AFFAIRS (SHRI L.K. 
ADVANI): (a) to (c) No, Sir. However, it is difficult to 
estimate the exact number of infiltrators from Bangladesh 
because they enter surreptitiously and are able to mingle 
easily with the local population due to ethnic and linguistic 
similarities. 

(d) It is difficult to correctly estirrJlte the expenditure 
being incurred by Government on Bangladesh infiltrators 
in India. 

(e) and (f) Government is aware that illegal 
immigration of Bangladeshi nationals has contributed to 

change in demographic complexion in areas bordering 
Bangladesh. This is also a causa for social tension due 
to limited economic opportunities. Reports also indicate 
that terrorists have been using these areas for negative 
activities. 

(g) and (h) 896 kms of border fence has been 
sanctioned on Indo-Bangladesh border and 795.52 kms 
of fence has been completed upto 31.-12-98. The target 
date for completion of this work is March 2001. 

2112. ~HRI BHARTRAHARI MAHTAB: 
SHRI BHAGWAN SHANKAR RAWAT: 
SHRI SURENDRA PRASAD YADAV 

(JAHANABAD): 
~HRI RAM TAHAL CHAUDHARY: 

Will the Minister of RURAL AREAS AND 
EMPLOYMENT be pleased to state: 

(a) the details of drinking water schemes pending 
with the Union Govemment as on date, State-wise; 

(b) the steps taken by the Government for their 
clearance; and 

(c) the funds allocated by the Govemment for drinking 
water schemes during each of the last three years, State-
wise? 

THE MINISTER OF STATE OF THE MINISTRY OF 
tlURAL AREAS AND EMPLOYMENT (SHRi 
BABAGOUDA PATIL): (a) No, Sir. Water Supply is a 
State subject. The Central Government, only supplement 
their efforts by providing financial and technical assistance 
under the Accelerated Rural Water Supply Programme 
(ARWSP). Powers for sanctioning water supply schemes 
(ARWSP) have been delegated to the States in 1995 
and powers to approve submission schemes have also 
been delegated in 1998. 

(b) Does not arise? 

(c) A Statement is enclosed. 
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Statement 

State-wise allocation of funds under Accelerated Rural Water Supply Programme 
(ARWSP) during th9 last three years 

51.No. 5tate/UT Allocation (Rs. in Crore) 
1996-97 1997-98 1998-99 

2 3 4 5 

1. Andhra Pradesh 66.180 79.640 99.205 

2. Arunachal Pradesh 12.000 14.440 36.230 

3. Assam 20.260 24.380 61.200 

4. Bihar 77.950 93.800 117.685 

5. Goa 1.890 2.270 2.838 

6. Gujarat 41.970 49.870 58.605 

7. Haryana 24.410 27.360 21.909 

8. Himachal Pradesh 13.310 15.960 19.671 

9. & K 36.880 44.310 55.146 

10. Karnataka 60.870 73.250 91.774 

11. Kerala 30.950 37.250 46.735 

12. Madhya Pradesh 73.270 88.170 110.631 

13. Maharashtra 88.100 106.020 133.015 

14 Manipur 4.400 5.290 13.300 

15. Meghalaya 4.720 5.680 14.250 
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2 3 4 5 

16. Mizoram 3.370 4.060 10.180 

17. Nagaland 4.220 4.220 10.580 

lB. Orissa 34.680 41.730 52.365 

19. Punjab 11.050 13.300 16.686 

20. Rajasthan 103.870 118.630 109.545 

21. Sikkim 3.720 3.720 4.340 

22. Tamilnadu 52.470 63.140 79.225 

23. Tripura 4.180 5.030 12.620 

24. Uttar Pradesh 122.7BO 147.750 185.379 

25. West Bengal 47.400 57.040 71.696 

26. A&N Islands 0.250 0.125 0.125 

27. D&N Haveli 0.150 0.125 0.125 

2B. Delhi 0.300 0.050 0.050 

29. Lakshadweep 0.000 0.125 0.125 

30. Pondicherry 0.200 0.050 0.050 

31. Daman & Diu 0.100 0.125 0.125 

TOTAL: 945.900 1126.900 1435.410 


